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NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH®
KOLKATA
C.P Appeal No. 676/KB/2017
I.A Appeal NO. 136/KB/2018

Present: Hon’ble Member (J) Shri Jinan K.R

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 15 February 2018, 10.30 A.M

Name of the Company Sri Balaji Writing Aids Pvt Ltd (Sunil Kr Daruka) -Vs- ROC, WB

Under Section 560(6)
Sl. Name & Designation of Authorized Appearing on behalf of Signat with
No. | Representative (IN CAPITAL LETTERS) at

| Cp s Amdnac (8772770 7

ORDER
Ld. Counsel for the appellant is present. '

ILA. No. 136/KB/2018 has been moved at the instance
of the appellant in Appeal No. 676/KB/2017 for preponment of
the hearing of the main appeal on the ground of payment of
GST without any further delay and due credit in time. In the
appeal which is wunder consideration the Registrar of
Companies has filed reply. Ld. Counsel for the appellant
submits that rejoinder is to be filed during the course of the
day. Considering the ground in the interim application the
prayer is allowed. The date of hearing in main appeal is
preponed to 20/02/2018.

I.LA. No. 136/KB/2018 is disposed of accordingly.
List it on 20/02/2018for hearing.

Sd

(Jinan KR.)
Member (J)




